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G, anri ALK, Gupta 53/0 Shiri AWM. Gupta,
P ad R/G A-177, Dayanand
Colony, Lajpat Nagar,
New Dsini
7. T.C, Malhotra 5/0 G.C. Malhotra
R/G &35 Bhola Magar,
Shahadara, Delhi-31.
8. shri T.R. Katyal 5/0 C.L. Katyal
R/G LU-48, Pitampura,
New Delhi.
g, Shri Kailash Mittal S/0 Shri B.P. Mittal
R/0 Block-78 Qtr-3-D0,
Kali Bazar Marg,
New Delhi,
10. shri J.L.Mamtani 5/c Lt. 3Shri M.R. Mamtani
R/o Gtr.43, Sec-2,
Sadiqg Nagar, New Delhi.
11, Mrs. Kamlesh Kumar W/0 Shri Vijay Pratap Singh
R/G 19-0, Block-K,
Saket Mew Dslhi.
ﬁ iz, Shii Surindsr Pal Scod S/0 Late O.P. Sood,
3 R/o KP-Z30, Pitampura
New Delhi-34.
v e s nespondents
{By Advocates: Shri V.P. Uppal for official
respondents, i.e,, R-1 to R-3
snri G.D. Gupta with Shri Pramocd Gupta
far private respondents)
ORDER _(ORAL)
Hon’ble Shri Justice V.5. Aggarwal, Chairman
applicants, Keeping in
\
4 12.3.2003, doss not press

dismissed as withdrawn.

A

(V.S. Aggarwal)
Chairman




